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derailment of G~od, Train No. 406 Down 
between Samhon and Achalda siations. The 
Goods Train was not being worked by a 
non-quallfled guard. 

(b) No. 

(c) and (d). Do not arise .• 

Working Yard-Stick for The Commercial 
Qerks (Southern Railway) 

5657. SHRI CHANDRIKA PRASAD: 
SHRI ONKAR LAL BERW A: 
SHRI P. L. BARUPAL: 

Will the Minister of RAILWAYS be 
pleased to refer to the reply given to Uns-
tarred Question No. 2S50 on the 11 th March. 
1969 and state : 

(a) the prescribed yard-stick for the 
Commercial Clerks working in Goods Sheds. 
Booking Offices and Parcel Offices in 
Madura Division of the Southern Railway ; 

(b) when t".e yard-stick was preparod 
and by whom; 

(c) what factors _re taken Into colli!l-
deration while preparing this yard-stick I 

(d) whether Government have received 
any complaints In regard to this yard-stick ; 

(e) if so. the details of the complaints 
received; and 

(f) the action taken by Government in 
tbe matter? 

THE MINISTER OF RAILW A YS 
(DR. RAM SUBHAG SINGH): (a) to 
(f). The information is being collected 
and will be laid on the Table of the Sabha. 

Commercial Inspectors on Ranways 

5658. SHRI CHANDRIKA PRASAD: 
SHRI ONKAR LAL BERWA: 
SHR! P. L. BARUPAL: 

Will the Minister of RAILWAYS be 
pleased to refer to the reply givon to Uns-
tarred Question No. IllS on the 25tb Febru-
ary, 1969 and state: 

(a) whlll perce!!!a", of office clerks are 

allowed in the Commercial category as 
Commercial Inspector ; 

(b) whether the Commercial Clerks are 
also allowed in the same percentage In the 
higher graded posts of Office-Clerks ; 

(c). if not. the reasons for allowing 
Office Clerks in the Commercial Clerks cate-
gory ; 

(d) whether Government have received 
any representation from tbe All India Rail-
way Commercial Clerks' Association against 
this encroachment; 

(e) If so, the details thereof; and 

(f) the action taken by the Government 
thereon? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) For 
the posts of Commercial Inspectors, no 
specific percentage has been laid down for 
Office Clerks alone. As stated in the reply 
to Part (a) of Unstaned Question No. 1115 
on 2S.2.19b9, on most of tbe Railways, posts 
of Commercial Inspectors are in the cbannel 
of promotion for Commercial Clerks and 
also certain other categories of Sl!Iff. 

(b) No, 

( c) to (f) A lIention Is invited to the 
reply to the Question referred to in Part (a) 
above. 
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